FLHRM A
PURLIC ANNOUNCEMENT
{Under Regulation 6 of the [nsslvensy and Bankruptey Bound of India (Insolvency Hesolution Process o
Corparate Porsons) Regulations, 20016)

FOR THE ATTENTION OF THE CREDITORS OF EVANIE INFRASTRUCTURLE PRIVATE LIMITED

LIMITED
- g RELEVANT PARTICULARS
I Mame of corporate delor Evanie Infrasiructure Private Limited
2 Date of incorposation of coporate debior 29 March, 2017
3. | Authority under which corporate debtor s | ROM- Kolkats
incorporated / registered e |
4. Corporate  Identiy Mo, F  Limited Lisbility | USS309WB201TFTCZ2032Y9 l
llenizfizdion Mo, of coporate debior o s 3 _
5 Address of the registered office and principal office (it | 28, Jodbpur Gurden, LP=86/12, Lake Cardenls, Kolkata, Wi
amy ol corponde debior JOOO45 et
. Insolvency  commencemert  date  in respect of | 9 October, 2026
corpomats deblor ! : 5 |
T Estimated date of closure of insolvency resolution | 7 April, 2027 |
[ Drocess e
| & Marme and registration member of the inselvency | Name: Sanjit Kumar Mayak |
! prulissional eling as inlerim resplution proflssional | Moz IBBLTPA-003IP-MO00 7% 2017- 1810702 |
| 4. Address and  e-mail of the interim  resolufion | 30 E, Haromohsin Ghosh Lane |
[ professssonal, ay regitened with the Board Suryadeep, Flat- 2B, Belinghot, Kolkets-70008S5
| ] ; S E-mail: sknayvak3 [riemailcom |
Tk | Auhiress and e-mail o be wsesd for omespondence with | CA-1G6E, Salt Lake City
the imterim resclution profissional Kolkata- TO00G4
Email: cirp.cvanic@rmail-com
11. | Last date for submission of claims 234 Dewnber, 2026
120 | Classes of crediters, if any, under clavse (B of sub- | Allottees under Real Eslale Projects
section (6A) ol sedion 21, ascerlamed by the interim |
resnfution professional - ! |
13. | Mames of [nsolvency Professionals identilied (o act s | Allottees under Real Estate Projects.
Avthoeised Rc-pn;—g:n‘tati_vc of creditors In g class 1. Chhedi I-ta_]hhar— TBBLUTFA-OO LTE-POOL 2920 1 7- 190 10271
[Three namess for each class) 2. Meha Agurwal- IEELIPA-O L TP-P-02 8732023
2024714387
5. Ajay Kumar Agarwel-IEBLTPA-MLTP-MO0G0E201-
M550
14. |io) Relevant Formsand Wb link: () Relevant forms availuble al
(b1 Details of authorized represeotatives htpo Vbbbl o infdown oo oem. kimi and
are available at (i) Physical Address: NA

Muotics is berchy given thae the National Cmupﬁﬁ;.- Law Tribunal, Kolkata Bench has ordered the commencement
ol a Corporale Inslvency Resolution Process of the Evanic Infrastneciure Private Limited 9% October, 2026.

The ercditors of Evanic Infrastructure Private Limited, an: herchy called upon to submit their clofms with prosal

on o hefare 237 Oetober, 2026 1o the interim resolution professional at the address mentioned ogwinst entry No.

1,

The financial creditors shall submit their claims with proof by clectronic means only, All sdher credilors may
subenil the claims with proof in person, by post or by eledimnic means.

A finzncial creditor belonging 1o o cluss, ws hsted against the entry o, 12 shall indicale, its choice of authorised
representative from among the three Insolvency Profissionals listed against entry no. 13 to act oy suthorized
representative of (he clis Allolles under Real Estate Projects in FORM CA

Submission of false or misleading proofs of claim shall attract ponaltics. J 1:

Durec 1201072029
Mlaco: Kolkata

it Higrpar Napak
Titerion Resoindon Prafessional
Evanmie Infrisirociure Private Limited
Repd. Wa. FEBITPA-00FAP-NOOH TR20T 7= TRA02

AFd: AAZNITEZN23 T F226300422 valid upte F1.12 2026

SANJIT KUMAR NAYAK
[NSOLVENCY PROFESSIONAL
TRE][IPA-003[B-KODOT3/ 2017- 18/ 10702
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